LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

BULLETIN PART -1
(Brief summary of proceedings)
Wednesday, 18 January, 2017 / 28 Pausha, 1938 (Saka)

No. 43
2:05 P.M. Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair

1. [2.05 PM | The Chair stated that he had received a complaint from Shri Vijender Garg, Hon’ble
Member regarding non-receipt of reply to Starred Question 04 listed for 17.01.2017
on time. He also informed that replies to unstarred questions 02, 03 & 04
pertaining to Health Department had also not been received within the stipulated
time. The Chair also stated that even for the questions listed for 18.01.2017 the
Secretariat had not received replies in time. He directed that the Chief Secretary,
Delhi should take note of this fact and direct all concerned officers to ensure that
the replies to Assembly Questions reach within the stipulated time.

2. 2.07 PM | The Chair gave the ruling that the Hon’ble Members should note that all other
notices other than those listed in the List of Business had not been allowed by him
due to paucity of time.

3. 2.08 PM | Hon’ble Lieutenant Governor’s Message:

The Chair informed that he had received a Message from the Hon’ble Lieutenant
Governor vide which it had been conveyed that the Hon’ble President of India had
considered the “Delhi Netaji Subhas University of Technology Bill, 2015 (Bill No.5 of
2015)” and directed that the Bill be returned to the Legislative Assembly of the
National Capital Territory of Delhi requesting to reconsider the Bill.

4. 2.10 PM | Question Hour: Starred Questions no. 22 to 27, & 29 were asked and replied to.
Replies to Starred Questions no. 28, 29, 30, 33, 35, 36, 39 & 40 & un-starred
questions no. 59, 60 and 62 to 81 were placed on the table.

Replies to Starred Questions 21,26,31,32,34,37 and 38 and Unstarred Questions
28 to 58 and 61 were not received from the concerned departments.

S. [3.00 PM | Papers laid on the Table:

I. Shri Manish Sisodia, Hon’ble Deputy Chief Minister laid the copy of the
Annual Report of Delhi Commission for Protection of Child Rights for the year
2015-2016 on the Table of the House (English & Hindi Version).

II. Shri Satyendar Jain, Hon’ble Minister of Transport laid the copy of the
Annual Report of Delhi Metro Rail Corporation Ltd. for the year 2015-2016 on
the Table of the House (English& Hindi Version).

6. [3.01 PM | Special Mention (Rule-280):

The following Members raised matters under Rule-280 with the permission of the

Chair:

1. Shri Sukhbir Singh Dalal

2. Shri Pankaj Pushkar

3. Shri Vishesh Ravi

4, Shri Sanjeev Jha

S. Shri Vijender Gupta (Minister of Transport intervened)

6. Shri S.K. Bagga (Minister of Power intervened)

7. Shri Sharad Kumar

8. Shri Mohinder Goyal

9. Shri Adarsh Shastri

10.  Shri Jarnail Singh (Tilak Nagar)

11.  Shri Anil Kumar Bajpai

12.  Shri Ajay Dutt (Minister of Home intervened)

7. 3.44 PM | Presentation of Report:

Shri Somnath Bharti, Hon’ble Member presented the Fourth Report of the

Committee of Privileges.

8. [3.44 PM | Adoption of Report:

Ms. Rakhi Birla, Hon’ble Deputy Speaker moved the following Motion:

“This House agrees with the Special Report of the Questions and Reference

Committee presented on 17 January, 2017.”

The Motion was put to vote and was adopted by voice-vote.




3.45 PM

The Chair adjourned the House for Tea break.

10. 4.25 PM

The House reassembled.
Hon’ble Speaker in-Chair.

11. 4.26 PM

Short Duration Discussion (Rule-55):

I. Shri Somnath Bharti initiated discussion on the alleged state sponsored atrocities
perpetrated on students and youth demanding justice for Rohit Vemula in Delhi,
Hyderabad and various parts of the country.

The following Members participated in the debate:

1. Shri Rajender Pal Gautam

2. Ms. Alka Lamba

3. Shri Vijender Gupta, Hon’ble Leader of Opposition

Members of the ruling party objected to the remarks of the Leader of Opposition.

Pandemonium in the House.

12.

5.07 PM

House was adjourned for 15 minutes due to pandemonium

13.

5.22 PM

House reassembled.
Hon’ble Speaker in-Chair.

14.

5.23 PM

Short Duration Discussion continued.

Objectionable words used by Shri Vijender Gupta, Hon’ble Leader of Opposition
before adjournment were expunged by the Speaker.

Shri Vijender Gupta concluded his speech.

4. Ms. Rakhi Birla, Hon’ble Deputy Speaker

S. Shri Jarnail Singh (Tilak Nagar)

(6.00 PM The duration of the sitting was extended by half an hour).

Shri Manish Sisodia, Hon’ble Deputy Chief Minister replied to the debate.

(Shri Jitender Singh Tomar raised the issue of construction of railway under-bridge
in his constituency by the North Delhi Municipal Corporation.)

Shri Somnath Bharti moved the following resolution:
“The Legislative Assembly of National Capital Territory of Delhi, having its sitting on
18 January, 2017;

Strongly condemns the brutal assault by Delhi Police personnel and para military
personnel on the students and youth who took out peaceful protest march in New
Delhi on 17 January, 2017 seeking justice for Rohit Vemula;

Demands that the Minister of Home Affairs, Government of India initiate immediate
action against the officers responsible for such inhuman attack on innocent protesters
from JNU and other institutions; and

Strongly denounces the behaviour of the Hon’ble Leader of Opposition in using
derogatory language against the dalits in general and mother of Rohit Vemula in
particular.”

On the request of the Chair, the last paragraph of the resolution was deleted and
the following resolution was put to vote:

“The Legislative Assembly of National Capital Territory of Delhi, having its sitting on
18 January, 2017,

Strongly condemns the brutal assault by Delhi Police personnel and para military
personnel on the students and youth who took out peaceful protest march in New
Delhi on 17 January, 2017 seeking justice for Rohit Vemula; and

Demands that the Minister of Home Affairs, Government of India initiate immediate
action against the officers responsible for such inhuman attack on innocent protesters
from JNU and other institutions.”

The resolution was adopted by voice vote.

15.

6.23 PM

The Chair expressed thanks to the Chief Minister, Deputy Chief Minister, Leader of
Opposition, all the Members of the House and others for their co-operation in
smooth conduct of the Session.

16.

6.25 PM

National Anthem - Jan-Gan-Man
The Chair adjourned the House sine-die.

Delhi

Prasanna Kumar Suryadevara

18 January, 2017 Secretary
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